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THE INSTITUTE OF CHARTERED ACCOUNTANTS OF INDIA
(Set up by an Act of Parliament)
NOTIFICATION
New Delhi, the 27 February, 2025

No. 1-CA (7)/225/2025.—Whereas the Council of the Institute of Chartered Accountants of India vide
notification no. 1-CA (7)(133)/2010 dated 09" February 2010 w.e.f 13" January 2010 had set up a Branch of Central
India Regional Council at Ratlam under Regulation 159(1) of the Chartered Accountants Regulations, 1988.

Now in partial modification of the aforesaid notification, the Council of the Institute hereby notify to include Jaora,
Namli, Khachrod & Sailana in the Jurisdiction of Ratlam Branch of CIRC of ICAI under Regulation 159(1) of the
Chartered Accountants Regulation, 1988.

The effective date to include above mentioned cities in the Jurisdiction of Ratlam Branch of CIRC of ICAI shall be
January 08th, 2025.

CA.(Dr.) JAl KUMAR BATRA. Secy.
[ADVT.-11/4/Exty./1121/2024-25]
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NOTIFICATION
New Delhi, the 27 February, 2025

No. 1-CA (7)/226/2025 .—Whereas the Council of the Institute of Chartered Accountants of India vide
notification no. 1.CA.(7)/(131)2010 dated 06" February 2010 w.e.f 13" January 2010 had set up a Branch of Central
India Regional Council at Pali under Regulation 159(1) of the Chartered Accountants Regulations, 1988.

Now in partial modification of the aforesaid notification, the Council of the Institute hereby notify the detachment of
Sumerpur from the Jurisdiction of Pali Branch of CIRC of ICAL.

The effective date of detachment of Sumerpur (Rajasthan) from the Jurisdiction of Pali Branch of CIRC of ICAI will
be January 08th, 2025.

CA.(Dr.) JAl KUMAR BATRA. Secy.
[ADVT .-l11/4/Exty./1121/2024-25]
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